Motion Re: Forty-Second Report Of Business Advisory Committee

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF COAL AND
MINISTER OF MINES (SHRI PRALHAD JOSHI): Sir, I beg to move:
?That the House do agree with the Forty-second Report of the Business Advisory

Committee presented to the House on 24th July, 2023.?
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HON. CHAIRPERSON: Please go back to your seats.
...(Interruptions)
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